627 Papers Laid

MINISTRY OF POWER (SHRI
P.V.RANGAYYA NAIDU): On behalf of Shri
Jagdish Tytler | beg to lay on the Table—
(1) A copy of the Corrigendum* (Hindi and
English versions) to the Annual Report and
Audited Accounts of the Bombay Daock
Labour Board for the year 1992-93.

[Placed in Library. See No.LT-6221/94]

Radio, Television and Video Cassette
Recorder sets (Exemption from Licensing
Requirements) Amendment Rules, 1994

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATICONS (SHRI
SUKH RAM): | beg to lay on the Table a
copy of the Radio, Television and Video
Cassette Recorder Sets (Exen.ption from
licensing Requirements) Amendment Rules,
1994 (Hindi and English versions) published
in Notification No. G.5.R. 188 in Gazette of
India dated the 16th April, 1994 under sub-
section (5) of section 7 of the Indian
Telegraph Act. 1885.

" [Placed in Library. See No.LT-6222/94)

Memorandum of Understanding
between Metal Scrap trade Corp. Ltd.
and Ministry of Steel for 1994-95, etc.

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): 1 beg to lay on the Table a
copy each of the foliowing papers (Hindi and
English versions):-

(1) Memorandum of Understanding
between the Metal Scrap Trade Corporation
Limited and the Ministry of Steel for the year
1994-95.

[Placed in Library. See No.LT- 6223/94]

{2) Memorandum of Understanding
between the Kudremukh Iron Ore Company
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Limited and the Ministry of Steel for the year
1994-95.

[Placed in Library. See No. LT-6224/94]

(3) Memorandum of Understanding
between the Ferro Scrap Nigam Limited and
the Ministry of Steel for the year 1994-95.

{Placed in Library. See No.LT-6225/94)

(4) Memorandum of Understanding
between the Sponge iron india Limited and
the Ministry of Steel for the year 1994-95,

[Placed in Library. See No.LT-6226/94]"

Memorandum of Understanding
between Rural Electrification
Corporation Ltd and Ministry of Power
for 1994-95.

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI
P.V.RANGAYYA NAIDU): 1 beg to lay on the
Table a copy of the Memorandum of
Understanding {Hindi and English versions)
between the Rural Electrification
Corporation Limited and the Ministry of
Power for the year 1994-95.

[Placed in Library. See.No.LT-6227/34)

12.43 1/2 hrs

[English)

MESSAGE FROM RAJYA SABHA

SECRETARY- GENERAL: Sir, | have
to report the following message received
from the Secretary-General of Rajya
Sapha:- -

“In accordance with the provisions of
Rule 127 of the Rules of Procedure and
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on External Affairs

Conduct of Business in the Rajya Sabha, |
am directed to inform the Lok Sabha that
the Rajya Sabha, at its sitting held on the
4th August, 1994, agreed without any
amendment to the Pre-Natal Diagnostic
Techniques (Regulation and Prevention of
Misuse) Bill. 1994 which was passed by tha
Lok Sabha at its sitting held on the 26th
July, 1984."

12, 44 hrs

STANDING COMMITTEE ON
EXTERNAL AFFAIRS

Third Report and Minutes
[English)

SHRAI INDER JIT (Darjeeling): 1 beg to
present the Third Report {Hindi and English
versions) of the Standing Committee on
External Affairs on Passport Facilities and
Minutes of the sittings of the Committee
relating thereto.

12. 45 hrs.
MATTERS UNDER RULE-377

(i) Need to provide STD facilities at
Tehsil headquarters of Sarguja
District in Madhya Pradesh.

[Translation]

SHRI KHELSA! SINGH (Sarguja): Sir,
Sarguja is the second adivasi dominated
distnct of Madhya Pradesh. There are 11
Tehsil headquarters in this district. According
to Ministry of Communications, all tehsil
headquarters were to be linked with STD
facility in 1992-93, but no STD facility has
been extended to any of the headquarters
so far. The entire telephone system of

Sarguja is decrepil. As a result, there is great
resentment among the people of this area.

Therefore, | would request the hon.
Minister of Communication that S.T.D.
facility may be provided in all tehsil
headquarters of this district at the earliest.

(1) Need to Expedite Setting up of a
High Power T.V. Transmitter at
Chandrapur and Instaliation of
Low Power TV Transmitter in the
Tribal District of Maharashtra

[English]

SHRI SHANTARAM POTDUKHE
{Chandrapur}. Chandrapur in Maharashtra
is a district headquarters with a population
of over five lakhs. It is industrially developed
area having giant industrial establishments
like Asia’s biggest Super Thermal Power
Station, cementindustries like L&T Cement,
Manikgarh Cement, A.C.C. Cement, Paper
Mills, Steel Plant and over 150 coal mines
near abeut Chandrapur. The Ministry of
Information and Broadcasting had approved
a Hign Power TV Transmitter (HPT) at
Chandrapur under the Doordarshan Annual
Plan of 1993-94 in September, 1993 and
issued instructions to stant work without loss
of time. But even after lapse of nearly a year,
upgradation work on this TV centre has not
yet been started.

People ot the tribal backward Gadchiroli
District cf Maharashtra which consists of
mosHy tribals have been demanding a
Lower Power TV Transmitter or a very Low
Power TV Transmitter at Aheri/ Allapalli in
Gadchiroli District since the last five years.
This Lower Power TV Transmitter will cater
to the developmental and entertainment
needs of the tribal population of this tribal,
backward, naxalite infested southern part
ot Gadchiroli District of Maharashtra.



